INTHE SUP REME COURT OF IND A
CVvi LAPPELLATEJURI SDI CT1 ON
I.A No. 3

I'n
CCVI LAPPEALNO 4002020017

AGGARWA L MDI ENTERPRI SES(CI NEMAPROJECT)
PVT. LTD
APPELLANT(S
VERSUS
NEWDELHI MINNC P AL COUNC L RESPONDENT(S)

ORDER

I.A No. 3 (application for direction) is rejected.
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DECEMBER1I1, 2007 (P. SATHASI VAM
IT EMNO MH B COUR T NO 4 SECTI ON
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RECORDO-FPROCCEEDI NGS

I.ANo. 3inCVI LAPPEALNYs). 40020f 2007
AGGA RWA L MDI ENTERPRI SES(CI NEMAPROJECT)
PVT. LTD
APPELLANT(S)
VERSUS

NEWDELHI MINNC P AL COUNCI L RESPONDENT(S)
(Application for Direction)

Date: 11/ 12/ 2007 This Appeal was called on for hearing today.

CORA M :
HONBLED. JUSTI CEARI JI TPASAYAT
HONBLEM JUSTI CELOKESHWARSINGHPANTA
HONBLEM JUSTI CEP. SATHASI| VA M
For Appellant(s) M Mukul Rohatgi, Sr.Adv.
M. Vi shnu Mehra, Adv.
M. Mahesh Aggarwal , Adv.
M E.C. Agrawal a, Adv.



For Respondent (s) M. Ra kes h K Kh an n a, Sr.Adv.
Dr. Rash mi Kh an n a, Adv.
M. Surya K ant, Adv.
Ms. Shalja Sinha, Adv.
M. Pr an ev Wash, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

I.A No. 3 (application for direction) is rejected.

(Madhu Bal a) (Vijay Aggarwal)
Sr. PA Court Master

(Signed order is placed on the file)



